Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations,2016

Name of the Corporate Debtor :Indian Pulp & Paper Pvt. Ltd. ; Date of commencement of CIRP : 22-07-2022 ; List of Creditors as on : 21-02-2023

List of other creditors (Other than financial creditors and operational creditors)

Details of claim received Details of claim admitted Amount
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Advance paid to Party to
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> | Mangal Impex | 07.082022 | 5298154157 | 529,81,541.57 | _the Corporate : _ | theCD ; ; ; -
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